
A H H o R U TI(H IGH COURT OF ASSAM, NAGALAND. MIZORAM AND ARUNACHAL PRADESH)

Hc.From

To,

Sub:

Ref:-

Madam,

Copy to:

With reference to the above, I am directedcasuar reave on zz.oe2oz4 arons *d il;,:J:ll#,JfjJr,.ri;il["Jevening of 2t.o8.2o24 tiil the ..rrt"g li'-rt.of..2o24, with the officiatvehicle, at own cost, has been granted.

The next senior.most Judiciar officer avairabre at the station sharr remain in-charge of your Court and office in your absence.

Smti Jayashree Bora,
Jt. Registrar (Vigilance),
Gauhati Htgh Court,
Guwahati.

Smti Bobita Kshetry
District & Sessions Judge,
Biswanath. Biswanath Chariali

Dated Guwahati, the
Casual leave with station leave permission.

Your letter No. DI(BN) 3122 dtd. 13.08.2024.

VII- tg33o tA

August, 2024.

Yours faithfully,

stl-
JT. REGTSTRAR rurc[ANCE)

2 2

I
JT. RTGISTRAR TIGIIANCE)

llfn"project Manager, Gauhati High Court,

W''


